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fifi«T ;:r f�ij'f sr�n:: q-q;:r ,;rpr <fit ar;rr 

� iJl"Ta' � iil"of flfi ""'lfiT «TlaTT �If {i:r' 

'EftT;;ff if �TRT  � I !flfT � it'lft;;r) it; lff« 

failiTlJi:I' ll'Tf l frfi 1 983 q «of ll'fl!';;f 

,t;q'.Jf. lfi;;fifi�T � lfi1:T,r �q-if lfiT irr;;r 

i:ill'TlJT IJlJT iil'T «iil'-firi ¥:l'T ll'h it'T'!ll'T 

ij iJT lfiit' 'if ? f1:lfiTi ij :,Jij'ifif {t� 

�f t 11:Th "� ij'Jtr irr;;r 11:TT{ iil"T t:t« 

m1: «r 11:Trf u;ir, ifiT-1'2;1: it �:n:r qrn 

flfii:rr ;;rrcrr � I <f�t 1H �'q,'f'T �IH 

iift'if .r 'HT( ;;rrit, i fc .r rfi�ri:rr ;;rrit 

11:Th �ij' cf1:� � 90 �Tlif liq'lf lfiT 

'llcT�T fotilJr  lfll'T i. lflJT I«<fi"T fai:tiT­

lfcf ii"l'T ;;rr it 1mr ,;JT( t, :a�ir. orrt 

ij lfliT flfilJT IJliT � ? 

M R .  SPEAKER ; Does th i s  a rise 
ou t of th is  q uest ion, Mr .  Shakya ? Is 
i t  t he same Depot ? 

SHRI DAYA RAM SHAKYA :  I t  
i s  t he same Depot .  

M R. SPEAKER 
do you th ink so ? 

Mr .  M in ister, 

SH RI R· VENKATARAMAN : Sir, 
this i s  a d ifferent ques t ion and he may 
put a separa te ques t ion .  I w i l l  col lec t 
the i n forma t i on and g ive i t  to h im.  

MR. SPEAKER : Euct ly so. 

11r ii-1, l"' ·" : it�r ir�r� it 
for"li flfilJT t flfi 'lfiri:a-.:r a�m lfiT( :;ftiif 

.f�T t I IT� it lf� "liT:a.:r ;;�)� t, ll'tf 
iil'�cl' ir�r ;ft;;r t ;;it .. "� m,r q fgq;­

i:mr if �i lil'Tar I I ii'l'1 ;;rt i\' t:rr.rr 

i flfi � fit'f.rlJif CiJ)it gll'T I I in:r 

lfi� lf� I flli a-� fiff.l'lA ln1: 'lliT�iJ 

•�1;;r t:tlti (T mv.ir t � lf� �"t 

"iftiil" 'lf)u fi iyf l er) 1m·;u � 

i;ih) if � {ff Alt lflfT f lfi� IJ'lfT 

� ? ii'!ll'T ;;rr i:t ·l!'TtfT � flli fciH l!'ITT 

'ifhr �ll'T t 1 {�.J ir)� �r �r� 'lftiif 

t ;;rar If� 'if� 'iftU � lfll° I, lJ' ,ar 
if �i,ifi'{ 'ql''{f .f�f lfi1: ij'cfia' I -� 

f lfi'«T lfiT ifi.JT{ci'ij' � ITU �r 'il'hT u:) 

ij'lfi'ff � I 

This is one i tem-Tai l  Pin ions or 
Crompton Whee l .  

{«  f.fi�ir lfiT  �IJTiT�i'f ;J �) I {«lfiT 

!pl'f Sl'iT� flfi�T 1J'�T t ? 

They a re not smal l  th ings which can 
be put in the pocket . So, what  has 
been done i n  th is- regard ? Wha t has 
been done i n  the Allahabad C.O.D.  ? 

ll'ttl" ir�)tii : �ri:qa-;r i;rro;;r �llfi' 

q:j'lf t �Iii'� fft lil'i:.r;!:i .r�r � ? 

SHRI  R. VENKATARAMAN : I 
t hank  the hon . member for a l l  the 
i nformat ion he has given .  But these 
were the parts stolen from unserviceable 
veh ic les which were s tarted in a Depot 
and t hey were worthless . Therefore , i f  
somebody ha s  taken t he  parts ,  we had 
conducted an Enquiry and we found two 
persons were indirectly responsible , not 
d i rect ly responsible, because in the 
supervis ion they had been neg l igen t .  
We have taken act ion aga i nst  them. 

Foreign Tourists During Current 
Financial Year 

•3ss . SHRI LAKSHMAN 
MALLICK : Wil l  the Min i ster of 
TOURISM AND CIVIL AVIATION 
be pleased to state : 

(a )  whether Government have 
framed any plan to at tract more and 
more foreign tourists; 

(b) the faci l i ties in  I nd ia which 
have been provided in  thi s regard to 
foreign tourists; and 
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(c) the · assess me nt  of fore ign  
tourists l i kely to v i s i t  Ind ia  d uri ng the 
current  financial year ? 

THE MINISTER OF STATE OF 
THE MINISTRY OF TOURISM A N D  
CIVIL AV IATION (SHRI KHUR­
SHEED ALAM K H AN) : (a) to (c) 
A statement  i s  laid on the Tabk of the 
House . 

Statcrnl·nts 

The Governmen t  has been cons is­
ten t ly fol lowing a po l i cy of s t t ra c t i ng 
overseas tourists through the promot ion  
and publ-ic ity of India as a tour i s t  des t i ­
nat ion and through a pol icy of improv­
i ng • '1e S !rvice and i nfra -st ruc tu re 
faci l i t ies avai lable  for tourists i n  the 
country .  The guide l i ne�  a nd the 
priori t ies of the Government  p o l i cy 
w i th  regard to touri sm promot ion  have 
b�en broad ly  i nd ica ted i n  th..: Nat iona  1 
Tour i sm Pol icy which the M i ni s t ry  of  
Tourism presen ted t o  t he Lok  Sabha 
and Rajya Sabha on November 3 ,  I 98 2 ,  
I n  order to mee t  th;, needs of  fore ign  
tourists the Ccl)( ra l Government in  
col laboration wi th the  Sta te Govern­
ments ,  public under tak i ng, a nd priva te 
sector units  in t he field of tourist  pro­
motion,  have provided a number of 
fad l i t ics by bui ld i ng hotds of in li:r­
n a t i onal standard,  p rovi d i ng supple­
men tary accommodat ion l o  sui t  the 
less affiucnt  fore ign tour i s ts ,  prov id i ng 
comfortable a nd adeq uate a i r  and s u r­
face transport faci l i t ies ,  im provi ng the 
fac i l i t ies a t  verious i n terna t iona l  en t ry 
points and providing other a l l i ed i n fra­
s t ructure fac i l i t ies such as touris , s  
reception centres, i n forma t ion booths 
and verious wayside ameni t ies . There is  
a process of continuous review of these 
faci l i t ies a nd they are improved upon 
from t ime to t ime depend ing on the 
specific market demand of tourists from 
different  regi ons of t he world and the ir  
sP,ecific requirement and changes in the 
volume of traffic at d i fferen� entry 
poi nts  of tourist  centres. 

Forei11n tourists arriva l s tat ist ics 
are compi led on cc lender year basis i n  
con formity wi th the World Tourism 
Orpoisa tioo and other countries and 

not on financ ia l  yea r bas i s .  The tota l 
arrivals (excluding Na t ionals  of Pa kistan 
and Bangladesh) dlll'ing 1 983 were 
884,73 1 recordi ng an i ncrease of 2 . 9�{ 
over 1 982 . The i ncrease registered in  
arr iva ls  dur ing  January 1 984 was 1 4 , 9�; 
over lhe correspondi ng monlh of 1 983 ,  

S H RI LAKSH MAN MALLICK : 
S i r ,  I have gone through t he sta temene 
of  the Hou. M i n i s ter. I a pprec i a te t h t  
e fforts made by the Gov.:rnmcnt to  
a t t rac t  the overseas tourists to Indi a ,  
bu t  i t  i s  a fac t  t h a t  the pub l ic i 1 y  
pa r t  i s  not  adeq uate.  May I ,  thaefore , 
know from the Hon. M i n ister whe ther 
s teps wi l l  be taken to give clear and 

more i n forma t ion  to  tourists  abroad about  
the tour i s t s  pote n t i a l s  avai lab le  in  the 
remote a reas of  d i fforcn t Sta tes and wha t  
s t eps wi l l  be taken there for t o  g i ve 
pub l i c i t y_ i n  i n terna t iona I sphe res ? 

S H RI K H U RSHEED ALAM K H A N :  
W,: h a w  our  ov<:rseas otlic�s a l l  ov, r the  
wor ld which p rovide ncces-a ry i nforrna­
t ion to the i n tend i ng t ou ri s t s  to  th i s  
coun t ry . Bes i des,  we get  in  touch wi t h  
t he t ravel  t rade a n d  t he t o u r  opera tors 
of  the var ious coun t ries from where t he 
t ra lfic or ig i na te s  and a l l  necessary i n for­
mat ion abou t the tourist a t t ract i ons i n  
th i s  cou n t ry i s  being provi ded and ther• 
is no compla i n t  of this  sort that  i nadeq u­
a te i n forma t i on is ava i lable or necessa ry 
i n form :i t i o n  i s  not ava i lab le . 

M R. SPEAKER : This q u�st i o n  has 
been a nswered many t i mes.  

SHRI LAKSHMAN MALLI CK : 
The tourists from abroad are fac ing two 
problems ; one about accommoda t i on and 
t he other is a bout transport .  May f 
k now as to what specific guidel ines have 
been sent  to ITDC and State Tourism 
Development Corpora tion to  exped ite 
the construction of lTDC hotels of 
in terna tional standard ? Wba I i s  the 
name of such hotels where the c::onstruc­
t i on is expec ted to be completed before 
the end of the 6Jh Plan ? Wha t specific 
ste ps have been taken to introduce 
adequate air travel faci l i ties between the 
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places of tourist interests and New 
Delh i  'l 

MR.  SPEAKER : This quest ion has 
been answered many t imes . There i s  
nothina more in  t h i s  quest ion . I t  wou ld 
be an unnecessa ry waste of t ime of 
the House . 

Nex t  quest ion . 

Meet in� of Jndo-Frtnch .Joint Buslntu 
Co,uncil in  Delhi . 

•390. DR.  KRUPASINDHU BHOI : 
DR.  VASANT KUMAR PANDIT : 

Wi l l  the Min i s ter of COMMERCE be 
pleased to sta t e  : 

(a) whet her [ndo-French Jo int  
Bus i ne�s Counc i l has met recen t l y  in  
De lh i ; 

(b) fr so, t he dcc is,t0ns taken a t  the 
mee t i ng ; and 

(c) effects t hereof on l ndo-Frcnch 
Trade ? 

THE MINISTER OF STATE IN 
THE M INISTRY OF COM MERCE 
AND IN THE DEPARTMENT OF 
SUPPLY ( SHR I  N I H A R  RANJAN 
LASKAR)  

( a )  Yes . S i r . 

(b)  and (c) The Jndo-French Joi n t  
Busi ness Counci l i s  composed .exclus i ve ly 
of the business reprcsen ta t i ves  of the 
two coun t ries .  Accord i ng to the Joint  
S ta tement adopted a fter the meet i ng 
held in Delhi on 30th January 1 984, 
there was considerable scope for en la rg­
i ng the volume and d ivers i fyi ng the 
t he pa t tern of b i latera l  t rade, i ndustria l 
col l abora t ions involv ing technology as 
u lso i nvestmen t  and joint col labora t ion 
i n  t h i rd count ry projects . 

DR. KRUPASINDHU BHOI 
Sir my ques t ion was very specific, 

namely, whether Indo.French Joint  
Busi ness Counci l has  met  recently in  
Delhi ; i f  so, the  dec is ions taken a t  the 
mee t i ng ; and effects thereof on Indo­
French Trade.  The quest ion is sma l l ,  
and  the i n format ion i s  a lso very sma l l .  

MR.  SPEAKER : Matching one  ? 

DR.  KR UPASJNDHU BHOI : Not 
ma tching ? 

J wanted detai led i nforma t ion,  
because our re lat ions with France are 
very good .  The Indo-French Joi nt  
Busi ness Counci l i s  composed exc lus ively 
of the busi ness represen ta t ives of t he 
two coun t r ies .  Wha t i s  the to ta l  quantum 
of lndo-French t rade a t  presen t 011 
Governmen t t o  Governmen t bas is  and 
on pr ivate bu s i ness managemen t  to 
pri vate bus i ness management basis ? As 
a resu l t  of t he meet i ng held i n  Ddhi on 
30th January, 1 984, there was a lndo. 
French Joi n t  Business Counci l  press 
report ,  Hi11d11sta11 Times quoted , and 
accord i ng to that they were goi ng to  
have a t rade of one  thousand mi l l ion, 
and t he i r represen ta t ives were suspec t i ng 
someth ing may be a bot t leneck: i n  our 
i ndus t r i a l  po l icy w i t h  rega rd to Jndo. 
Frecnch col labora t i on .  Based on th i s ,  
I wan t  to know the substances i n  which 
t h i s  Joi n t  Counci l has envisaged t rade 
b ; t ween priva te bus i ness a nd priva te 
cClnce rns ,  wh ich wi l l  be to  the ex ten t  of 
5 1 ,000 m i l l ion  ? 

S.:cond ly , wha t a re the detai led 
i t ems from India which th is  
Joi nt  Counci l has decided to export ,  and 
what a re the fk lds in wh ich French 
wi l l  export to 1 ndia ? 

SHRl  NI HAR RANJAN LASKAR: 
As I have a l ready stated, a 33 - member 
delegat ion from France . v i s i ted India 
between 29th January and 5th February. 
A m :c t i ng held on 30th January, 1 984. ·  
This Jo in t  Business Counci l a lso agreed 
thal efforts should be made to i ncrease 
the volume, as has been said by thl! 
Hon . Member, of trade between the two 
1,oun t ries i n  a way that the balance 
bctwi:en imports and exports is  also 




